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(i) P~ramount Films of India, (ii) 20th 
Century For Corporation (India) Private 
Ltd., (iii) Universal Pictures India (P) 
Ltd., (iv) Metr~-lIoldwYD Mayer India, 
(v) Columbia Films of India Ltd., (vU 
Warner Brothe", (vii) Rank Film Distri-
butors of India Ltd., (viii) United Artists 
Corporation and (ix) Allied Artist of 
India; and 

(b) the name. of those against whom 
action was taken for false declaration and 
the nature ,.f action taken against each 
with amounts of penalty, if levied? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI); (a) Bnd (b). The 
informatiou, which is not readily available, 
is beini collected and will be laid on the 
Table of the House as early BS possible. 

M<etiDK of EnKlneer. of Orlosa and 
West Bengal for Flood Control 

Plans of Subrruuckba Ri'er 

2950. SHRI S. KUNPU: Will the 
Minister of IRRIGATION AND POWER 
be pleased to stute ; 

(a) whether the Engineers of Orris>!. 
and West Bengal met recently at Calcutta 
to discuss and draw up plans about flood 
control tn 8ubrnarekha river; 

(b) if so, details thereof; 
(c) whether both the Governments have 

submitted any scheme; and 
(d) if so, whether Government have 

finalised any &cherne; of flood control ~nd 
irrigation in Subrunrekha river '/ 

THE DEPUfY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRI'.SAD); (a) to (d). Tbe enlineer. of 
Or'ssa and West Be11gal discussed their 
respective propo"als abollt the embank-
ments on the SubBrnarekha on the 10th 
Ootober, t968, at Calcutta, when the 
engineers of the Railways and the Consul-
tant, Min,stry of Irrigation and Power, 
were also pr.aent, There was lome differ-
ence of opinion between the enllineers of 
the two States about embankinK the river 
reach in West Benaol, where waters spill 
into the Kaligh) c basin. 

Tbe quest 100 was discussed 011 Ihe 17tb 

November, 1968, by the Union Minister oC 
Irrigation and Power with the Chief 
Engineers of the two States and they have 
beeD advised to frame proposals to benefit 
both the States. 

Misdeeds of Banks 

2951. SHRI ABDUL GHANI DAR I 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that he has 
issued orde", to the Reserve Bunk of India 
to immediately report regarding lhe mis-
deeds of the PUllj.b National Bank Ltd., 
OrieDial Bank of Commerce Ltd, aDd 
Lakshmi Commercial Bank Ltd. ; and 

(b) if so, when anJ whether the 
Reserve Bank of India has made any report 
in the above-mentioned allegations. final 
or preliminary? 

THE DEPU f'Y PR IMP MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORA lUI DESAI). (a) and (b). The 
Reserve Bank nf India arc looking into 
cert<lin .dlegatillns Ic..:ently made against 
the Punjab National Bank "nd the Oriental 
Bank of Commerce and will t8ke whatever 
action is deemed ~Ippropriutc as it result of 
such inye~tigations. 

Misdeedoi of Hanks 

2952. SIIRI ABDUL GHANI DAR l 
Will the MIDi,ter of fiNANCE be pleased 
to slate; 

(a) whether it is a fa,t th.lt Govern-
ment had received letters da"d the 8tb 
July, 291h July. 271h AuguSl, 20d Septem-
ber and 27th October, 1%8 in relati"n to 
the misdeeds of ,everal banks; and 

(h) if so, in respect of which banks .. od 
the action which has been taken so far OD 

them? 
THE DEPUTY PRIME MINISTER 

AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) and (b). The 
letters referred to contain aJ)cgationl 
alainst the Punjab National Bank, which 
are beinl looked into. 

Exprndilure on Samadhl! 
2953. SHRI ABDUL GHAN(DAR ; 

Will the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state; 

(8) tbe amoUDt which GOVOl1llJlellt bave 
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spent since 1963·64, year·wise, on Somadhll 
of Gandhi Ji, Nehru Ji and Shastri Ji ; 

(b) "hether there is any proposal 
under consideration (0 reserve sufficient 
land on Bela Road for such memoriah in 
future; and 

--------
Year 

1963·64 

1964·65 

1965-66 

1966,67 

1967·6N 

1968·69 

Samadhi of 
Gandhlji 

Rs. 

4.05,535 

8,32,206 

13.61.212 

4,70·900 
1,65,853 

1.18.119 

(c) if so, how much? 

THE DEPUTY MINISTER OF WORKS, 
HOUSING AND SUPPLY (SARDAR 
IQBAL SINGH) : (a) 

-------------
Samadhi of 

Shri '.waharlal 
Nehru 

Rs. 

1,96,060 

3,68,960 
18,369 

2,26,220 

63,005 

Sam.dhi of 
Shri Lal 

Bahadur 
Shastri 

Rs. 

(upto OClober, 1968) lupto September, 19681 

1,10,559 

22.341 

2,385 
(upto September. 

1968) 

Ib) No, Sir. 

(c) Does not ari .. , 

Loss In IndlBn 011 Corporation 

2954 SHRI ABDUL (jHANI DAR: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

la) the total value of products which 
Were lo,t due to certain defects in public 
5~ctor of the Indian Oil Corporatio", from 
1964 to 1968 each year separately and the 
name of the persons responsible for these 
losses in each sector; 

(b) whether any slhJTIage took place in 
imported products in the laot seven yean; 
and 

(c) If so, Ihe name of the products Bod 
total loss on each product 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI RAOHU 
RAMAIAH): (a) to (c). The required 
InformatiOR is beiol collected aDd will be 
laid 00 tbe Table of tbe HOllie in due 
coune. 

Jewellery Shops in P.laul Dllfrl." 
Keral. 

2955. SHRI E. K. NAYANAR: Will 
Ihe Minisler of FINANCE be pleased to 
state: 

(a) the number of new jewellery shop. 
which were opened in PJlghal Dillrlct 
duriflg the la8t eighteen months; 

(b) the number of unlicensed jewellery 
shops which were opened lind ,,'orkinl in 
Palghat town IKeral. Slate) wilhin the 
period of last nine months; and 

(c) the unaccounted lohl seized by the 
official, from pallhut lown durinl the lalt 
six months 1 

THE DEPUTY PRIME MINISTER 
AND MINISTER 0,' FINANCE (SHRI 
MORARJI DESAI): (a) Ei"ht new jewel-
lery shops are reported to have been open· 
ed in the Pallhat Diltrict durinl tbe laa' 
eilhteen mont hs 

Ib) No unllcen,cd jewellery shop. open-
ed Bnd workin. in Pal,hat lown withia tb. 
period of last nine IDODth. have come (0 

the notice of tbe Goveromcat. 

(c) 1.578 .... _. 




